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€. 4011] & faeefY, geafiaTe, RawT 11, 2025/917 20, 1947
No. 4011] NEW DELHI, THURSDAY, SEPTEMBER 11, 2025/BHADRA 20, 1947
s TREgT S TSHR JAT9F

TE faeefy, 11 frgeaw, 2025

FT.3M. 4126(37).—Fr= 1T LR, TEA TN ATAHTT 1956 (1956 F1 48) (& zod zae
THTA ITH ATTAAH gl AT §) il &7 3F shl IT-ITT (1) FTT T&T LRAT T TN F2d g0, g THTATT
g1 S % T o fegw ws7 % ggear 5 § NH327 Ext & .t 1.7 & .. 33.8 9% & s1-@ve &
AT (FTETFT/UeE eeT Aigd 2-99/4-A9 T I9TET Sl11E), AL, Tawd= T TATAT 6 AT TATSI
& forw ag e srafera g e gfer auie | srqgEt § &3 @ g, TET G &7 o7t #3569
T T BT Al 3 |

Fre AT =Af<h, ST 3% 9 # Baeas g, 3 Afafaw &t g 37 6t IT-am7 (1) F eI qarh
TS o forT TR i % SUART 9 OO # T ATSREET F T i aird § TEhE T & 9fiaw
FYAY STITRY Tohe T T |

UET T ST AT ATTEHT, STATq ST -7 TaTashl & fofad &7 § Je&qa it ot
T IHH IAF ATYTT AT T STuar S wwerw arfereRT, stafradl &t safmrg &9 | a7 Rt faferes
LAY GIXT T ST T SAGHL ST AT UHT AT 60 AT 6 TETG AT UHT S = F2 o6 TAT, IS
FTe 2l, S8 qerm el Araeas qu=l, Saer T AT a7 AT T AT HT TRl T AT Hi7
TEHTT |

6045 G1/2025 )
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I sty v g 3T i ST-aTT (2) F i mwery wrfersry g T war #wre oft sweer
g g |

TH ATEAAT & AT A ATSAT T L@ T AT A TAT IMARMET F 36 wATAT §
IqASH B 3T IAHT Badg ARRAT g fAreror o ST ahar 2 |

T
g 57 % "g AT 5o § NH327 Ext & f.#T. 1.7 & 6.4, 33.8 % o1 1S &t ST aret 63471 Ted
AT AT Algd A F7 Flerd o
[T 1 7T RER | Srt 7 71 wgar |
wAH I H&AT g FT R || i et Sk ER T i #7 See
g (ETT TTE) (FF)
L1 ] 2 L 3 [ 4 | 5 || 6 |
[ 1 A |
|TI'iT=I'T=h'I'?|'ITI': ERNIEI |
l1 10124 |[Frsfr ez | 0.0024957 ()| 0.00101|
2 || 10650 |t | | 0.2099856 (= )| 0.08498|
E |[3667 |t | | 0.2448267 (w7 )| 0.09908|
l4 |[3669 |t | | 0.0463313 (= )| 0.01875|
5 |l3670 |t | | 0.0669888 (w7 )| 0.02711|
l6 |[3671 |1t 62 | 0.0402526 (= )| 0.01629|
17 3672 |t ez | 0.7455254 (= )| 0.30171|
E |l3673 |1t [Eai | 0.8202237 (m#= )| 0.33194|
lo |l3676 |1t 62 | 0.5248404 (= )| 0.2124)|
10 |l6230 |1t 62 | 0.0099999 (= )| 0.0040469)
11 |l7163/18344 |Frsfr Bz | 0.5499952 (= )| 0.22258|
12 |ls858 |1Fsft | | 0.2175468 ()| 0.08804|
13 |l9005 |1Fsft Bz | 0.1700048 (= )| 0.0688]
foriar 7 7T AR |
14 578 |t | | 0.0199904 (= )| 0.00809)|
15 1579 |t | | 0.0859908 (= )| 0.0348|
16 |I583 |t | | 0.0599959 (= )| 0.02428|
17 |I584 |1t 62 | 0.1000014 (7= )| 0.04047|
18 1599 |1t 6 | 0.0112925 (= )| 0.00457|
19 |l600 |1t |lwfr | 0.0328643 (m=)|| 0.0133|
20 |l603 |1t |lwfr | 0.2499911 (m=)|| 0.10117|
21 |l604 |1t |lwfr | 0.0069929 (m=)|| 0.00283|
|22 610 |1t |lwfr | 0.2858947 (m)|| 0.1157|
|23 611 |1t |lef | 0.0747478 (m=)|| 0.03025|
24 612 Froft i 0.0848789 (7 ) 0.03435
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25 613 IBEL Fr 0.0630105 (T=#< ) 0.0255
l26 614 |t e | 0.1000014 (%= )| 0.04047|
27 615 |1t [Eaid | 0.1657547 (= )| 0.06708|
|28 616 |1t [Eaid | 0.0749949 (= )| 0.03035|
l29 617 |1t [Eaid | 0.0899197 (= )| 0.03639|
130 618 |1Fsft [Ea | 0.0229062 (7 )| 0.00927|
31 619 |1Fsft [Ea | 0.0284165 (7 )| 0.0115|
|32 |l621 |[Fsf |l | 0.0745254 (= || 0.03016|
133 |l628 |t |t | 0.0210035 (m=)|| 0.0085|
|34 |l629 |t |t | 0.1349907 (ma=)|| 0.05463|
135 |l630 |t |t | 0.3631135 (ma=)|| 0.14695|
|36 |l631 |t 62 | 0.1409953 (= )| 0.05706|
|37 |l632 |1t 62 | 0.094491 (m= )| 0.03824|
|38 633 |t ez | 0.3455693 (= )| 0.13985|
l39 |l635 |1t [Eai | 0.0860155 (= )| 0.03481|
l40 |l636 |1t [Eai | 0.2005464 (= )| 0.08116|
l41 |l637 |1t [Eai | 0.0729686 (= )| 0.02953|
l42 |l638 |1Fsft | | 0.1061295 (7 )| 0.04295|
l43 |l639 |1Fsft | | 0.0572778 (= )| 0.02318|
l44 |le50 |1Fsft Bz | 0.0706459 (= )| 0.02859)
l45 |l651 |t | | 0.0434896 (7 )| 0.0176|
l46 |l652 |t | | 0.0639248 (7 )| 0.02587|
l47 |l653 |t | | 0.4499938 (7 )| 0.18211|
l4s |54 |t 62 | 0.2205368 (= )| 0.08925|
l49 |le55 |t 62 | 0.1497179 (= )| 0.06059)|
l50 le65 [y == | 0.8099938 ()| 0.3278)
| Total| 3.5259369)|

[T, . 142/13/2015-TPL/3A]
ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th September, 2025

S.0. 4126(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH327 Ext in
the stretch of land from Km. 1.7 to Km. 33.8 in the district of SAHARSA in the state of BIHAR, hereby declares its

intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH327 Ext in the stretch of land from
Km. 1.7 to Km. 33.8 in the district of SAHARSA in the state of BIHAR

[State: BIHAR |[District: SAHARSA |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 | 3 | 4 | 5 | 6 |
|Ta|uk: Kahara |
[Village: Bangaon |
1 |[10124 ||Private |[Agriculture I 0.0024957 (Acre )|| 0.00101]
[2 |[10650 |[Private |[Agriculture | 0.2099856 (Acre )|| 0.08498)
3 |[3667 |[Private |[Agriculture | 0.2448267 (Acre )|| 0.09908)
[4 |[3669 |[Private |[Agriculture | 0.0463313 (Acre )|| 0.01875|
|5 |[3670 |[Private ||Agriculture | 0.0669888 (Acre )|| 0.02711
l6 |[3671 |[Private ||Agriculture | 0.0402526 (Acre )|| 0.01629|
7 |[3672 |[Private ||Agriculture | 0.7455254 (Acre )|| 0.30171
8 |3673 |[Private ||Agriculture | 0.8202237 (Acre )|| 0.33194|
l9 |[3676 |[Private |[Agriculture | 0.5248404 (Acre )|| 0.2124|
[10 |[6230 |[Private |[Agriculture | 0.0099999 (Acre )|| 0.0040469)|
[11 |[7163/18344 ||Private |[Agriculture I 05499952 (Acre )|| 0.22258]
[12 ||s8ss8 |[Private |[Agriculture | 0.2175468 (Acre )|| 0.08804|
[13 |l9005 |[Private ||Agriculture | 0.1700048 (Acre )|| 0.0688|
|Vi||age: Bariahi |
14 |l578 |[Private ||Agriculture | 0.0199904 (Acre )|| 0.00809)|
[15 |l579 |[Private ||Agriculture | 0.0859908 (Acre )|| 0.0348|
[16 |l583 |[Private |[agriculture [ 0.0599959 (Acre )|| 0.02428)|
17 ||584 ||Private |[Agriculture | 0.1000014 (Acre )|| 0.04047]
|18 ||599 ||Private ||Agricu|ture ” 0.0112925 (Acre )H 0.00457|
[19 |l600 |[Private |[Agriculture | 0.0328643 (Acre )|| 0.0133|
20 |l603 |[Private |[Agriculture | 0.2499911 (Acre )|| 0.10117|
21 |l604 |[Private |[Agriculture | 0.0069929 (Acre )|| 0.00283)
22 |l610 |[Private |[Agriculture | 0.2858947 (Acre )|| 0.1157|
[23 |l611 |[Private ||Agricutture [ 0.0747478 (Acre )|| 0.03025|
24 |l612 |[Private |[Agricutture | 0.0848789 (Acre )|| 0.03435)|

|25 ||613 ||Private ||Agricu|ture ” 0.0630105 (Acre )H 0.0255|
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|26 ||614 ||Private ||Agricu|ture || 0.1000014 (Acre )|| 0.04047|
27 |l615 |[Private ||Agriculture | 0.1657547 (Acre )|| 0.06708|
28 |l616 |[Private ||Agriculture | 0.0749949 (Acre )|| 0.03035]
[29 |l617 |[Private |[Agriculture [ 0.0899197 (Acre )|| 0.03639)|
30 |l618 |[Private |[Agriculture [ 0.0229062 (Acre )|| 0.00927|
[31 |l619 |[Private |[Agriculture [ 0.0284165 (Acre )|| 0.0115|
32 |l621 |[Private ||Agriculture | 0.0745254 (Acre )|| 0.03016|
33 |l628 |[Private ||Agriculture | 0.0210035 (Acre )|| 0.0085)|
(34 |l629 |[Private ||Agriculture | 0.1349907 (Acre )|| 0.05463)|
35 |l630 |[Private ||Agriculture | 0.3631135 (Acre )|| 0.14695|
36 ||631 |[Private ||Agriculture | 0.1409953 (Acre )|| 0.05706]
[37 |l632 |[Private |[Agriculture [ 0.094491 (Acre )|| 0.03824|
38 |l633 |[Private |[Agriculture [ 0.3455693 (Acre )|| 0.13985)|
39 |l635 |[Private |[Agriculture [ 0.0860155 (Acre )|| 0.03481]
40 |l636 |[Private |[Agriculture | 0.2005464 (Acre )|| 0.08116|
41 |l637 |[Private ||Agriculture | 0.0729686 (Acre )|| 0.02953)
42 |l638 |[Private ||Agriculture | 0.1061295 (Acre )|| 0.04295)|
43 |l639 |[Private ||Agriculture | 0.0572778 (Acre )|| 0.02318|
44 |l650 |[Private ||Agriculture | 0.0706459 (Acre )|| 0.02859)
[45 |l651 |[Private |[Agriculture | 0.0434896 (Acre )|| 0.0176|
[46 |l652 |[Private |[Agriculture | 0.0639248 (Acre )|| 0.02587|
[47 |l653 |[Private |[Agriculture | 0.4499938 (Acre )|| 0.18211]
[48 |l654 |[Private |[Agriculture | 0.2205368 (Acre )|| 0.08925)|
49 ||655 |[Private ||Agriculture | 0.1497179 (Acre )|| 0.06059)|
50 ||665 ||Government ||Road | 0.8099938 (Acre )|| 0.3278|
| Total|| 3.5259369)

[F. No. 142/13/2015-TPL/3A]
SHAIKH AMINKHAN, Director
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